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Air. Service from Cochin to Delhi via
Mangalore and Bombay■ ’î - •■■'

554, SHRI C. - H. MOHAMED
KOYA: Will the Minister of TOU-
RISM AND CIVIL AVIATION be

-.pleased to state:

„'J..,Xa)..whether there is a proposal to 
' ruij an air service frpm Cochin to 

Delhi via Mangalore and Bombay in 
view of the large number of passen- 

_gers likely to make use of the aboVa 
_s‘ervice; and ’

'(b )  if so, the facts thereof?

THE MINISTER OF TOURISM 
AND-CIVIL AVIATION (SHRI RAJ 
BAHADUR): (a) anri (b1. Indian 
Airlines is operatine two direct ser-
vices between;, Bamljgiy and CocKin, 
with HS-748 aircraft.- TWese services 
provide same day connection at Bom-
bay to passengers from Cochin bound 
for Delhi. Similar same day connec-
tions are available at Bombay for 
passengers from Delhi travelling to ' 

, Cochin. Indian Airlines ha* no pro-
posal to link Cochin with Mangalore.

Air-Service from Mangalore Jtq Cochin 
via Calicut

555. SHRI C. H. MOHAMED 
KOYA: Will the Minister of- TOU-
RISM AND CIVIL AVIATION be 
pleased to state:

(a) .whether any .final decision has 
been taken on starting an air service

- from Mangalore to Cochin via Calicut;
- arra * I ...
‘ (b) if sorfee-'-lyrOad outlin'ap there-

of? •
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' '“'fHE MIl^^STER OF TOURISM 
AND CIVIL AVIATION (SHRI RAJ 
BHADUR): (a) and (tr)- 1 Indian 
Airlines have no proposal to provide 
an air service from Mangalore to 
C ^hi^,-via Calicut in the foreseable " 
fultire. However, Safari Airways have 
submitted an application to operate 

•on the Bombay-Calicut-Cochin route.
The application is" under considera- 
•tion. ■ • -. .

. . .  '34
fourteen nationalised banks, the other 
schedukd^^  ̂ and the

commercial banks at 
the end of 1975; . ,

_ (b^.vthe total deposits lii the non-
banking cpmpanies at the end of i975- 
snd *

d e l i i n  deposits has gone down in nationalised
banks dunng the years 1974 and 1975?

TJew Plans to Boost Exports

'356. SHRI C. JANARDHANAN: - 
■Will the Minister of XJOMMERCE be .
pleased te state: ' " -

' .• -•

2 is) whether Government have 
•chalked . out" new plans to bOost ex-
ports; and V -.

(b)' if so, the main features of the 
rplaijs .and ,measures being taken in 

;.t^:^l>egara? '

DEPUTY MINISTER IN'THE  
■MfPflfSTR? •C05VIMERCE  ̂ 'r ̂ R I  
VISHWANATH PRATAP SINGH)
(a) and (b). Export promotion is a 
contintious process. While the cur-
rent export promoti'on‘’ineasiires are' 
continuously kept under review new " 
measures ar% taken to suit the chang-
ing* circumstances. Among the fteps 
'recently talcen mention m ay-bS made 
of the abolition of the export duty on 
jute manufactures, waiver of customs 
duty on advarice^Iteentes,’ new  proce-
dure for payment Of draw back of 
customs and» excise duties_ and cash 
compensatory- upport^-^ more -vigorous % 
participation in exhibitions, fairs ab-
road' and hew liberal procedure for 
release of foreign exchange for busi-
ness travel etc. --

DeifOSits in SJB.I; and %ther National-
- isea Banks -

557.'SHRI P. R. SHENOY: W ill'the 
Minister of FINANCE be pleased to 
state; - -  s, . ,

(a) the total deposits in -the State 
Bank of India and its subsidiaries; the

THE MINISTER OF STATE IN 
CHARGE OP THE DEPARTMENT 
OF REVENUE AND BANKING (SHRI 
PRANAB KUMAR M UBaffiRjEE):
(a) Relevant data are set out be- 
low e—  •

(excluding inter-bank 
‘ deposits)

■ ■

AS ' a t  t h e  ' END ^OF DECEMBER 
1975 . , ’

Ban k s""^ rb ^ p Rs.
Crores

State B,?nk o f  & ’ itS'
snbsidiaries ■ . ;
14—Nationalised Banks '
O ther scheduled conomercial 
banks . . ^

Non-scheduled ecmmercfel 
batiks*

3822

'*7533

2127

20

D ata are prevision?,
♦Relate to M 'irch, 1975

(b) Reserve Bank have rep-^ted 
that available data relating to deposits 
of non-banking companies based on
the returns,submitted' by ttiem, the
survey of which has been cojjapleted, 
relate to end- March, 1973. As on that 
date the deposits of non-banking com-
panies amounted to Rs. 727.8 xrores.

(c) The rate of growth of deposits 
of nationalised banks .. had : declined 
from 22.1 per cent during 1973 to 11.84 
per cent tjurihg 1974. However, dur-

•' ing 1975, tbe rate-of growth has in - ,  
tr^ased’ tb IT.OS 'pei? cent. "




